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Now, what we are doing is integrating all social media platforms and trying to make
it one. By just pushing one single button, whether it is relating to ticketing, or, second one
relating to any complaint, he will be able to access the railway system immediately. This
is something we are trying to do. We are trying to do our best. I sympathise with all my

friends in Assam. I am going tomorrow to North-East. I will try to look into it again.
Setting up of Greenfield and Brownfield urea projects

*138. SHRI PALVAI GOVARDHAN REDDY: Will the Minister of CHEMICALS
AND FERTILIZERS be pleased to state:

(a) the details of each of the proposals received for setting up of Greenfield and

Brownfield urea manufacturing projects after amending the New Investment Policy;

(b) to what extent the new Policy is helping in making the country self-sufficient

in urea production;

(¢) the demand and supply of urea in the country, State-wise, and production and

import of urea in the last three years, year-wise and company-wise; and

(d) by when Ramagundam Fertilizer Plant will be operational and what would be

its expected capacity?

THE MINISTER OF CHEMICALS AND FERTILIZERS (SHRI ANANTH
KUMAR): (a) to (d) A statement is laid on the Table of the House.

Statement

(a) The Government had notified New Investment Policy (NIP) - 2012 on 02nd
January, 2013 and its amendment on 7th October, 2014 to facilitate fresh investment
in urea sector and to reduce import dependency. Under the said policy, at present,
the following proposals have been received for setting up of Greenfield/Brownfield

(Expansion) projects with the Department of Fertilizers:

SI. No. Company Projects Ownership  State

1. Kanpur Fertilizers Greenfield Project at Private Madhya
& Cement Limited Jabalpur Pradesh

2. Indo-Gulf Fertilizers Brownfield Expansion Private Uttar
Limited-Jagdishpur urea project at Jagdishpur. Pradesh

3. Chambal Fertilizers Brownfield of Ammonia-  Private Rajasthan

& Chemicals Limited- Urea units at Gadepan-

Gadepan Kota.
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S1. No. Company Projects Ownership ~ State
4. Matix Fertilizers & Greenfield/Brownfield Private West
Chemicals Limited, Ammonia-Urpea Bengal

Panagarh, West Bengal Fertilizers Complex at

Panagarh.
5. Rashtriya Chemicals Brownfield Ammonia- CPSU Mabharashtra
& Fertilizers Limited-  Urea Expansion project
Thal at Thal.
6. Nagarjuna Fertilizers =~ Brownfield Project at Private Andhra
& Chemicals Ltd. Kakinada, Andhra Pradesh
Pradesh.

(b) Each proposed project would add capacity of at least 1.27 Million Metric Tone

Per Annum.

(c) The State-wise details of the requirement and supply of the urea manufacturing

during the last three years is placed at Statement-I (See below).

The State-wise details of the production of the urea manufacturing during the

last three years is placed at Statement-I1I (See below).

The urea is imported through State Trading Enterprises (STEs) namely MMTC Limited
(MMTC), State Trading Corporation Limited (STC) and Indian Potash Limited (IPL).
Government is also importing approximately 20 Lakh Metric Tonnes urea from Oman
India Fertiliser Company (OMIFCO) under a Long Term Urea Off Take Agreement
(UOTA) between GOI & OMIFCO. The year-wise and company-wise details of import

of urea are as under:

(Figures in MT)

Year Through Through Through From Total
STC MMTC IPL OMIFCO

2013-14 7.40 16.83 25.45 21.20 70.88

2014-15 15.37 37.10 20.39 14.63 87.49

2015-16 19.94 16.76 27.26 20.78 84.74

(d) The Ramagundam project being set up by JV of NFL, EIL and FCIL is likely
to be commissioned by 2018-19 with a capacity of 2200 Metric Tone Per Day (MTPD)
Ammonia unit and 3850 MTPD urea unit.
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Statement-I

State-wise details of the requirement and supply of urea manufacturing
during the last three years

(In'000 MTS)

States Year Urea
Requirement Availability
(Demand) (Supply)
1 2 3 4
Andhra Pradesh 2013-14 3250.00 3511.53
2014-15 1827.00 1854.33
2015-16 1735.00 1621.06
Arunachal Pradesh 2013-14 1.00 0.23
2014-15 2.34 0.46
2015-16 1.93 0.00
Assam 2013-14 345.00 268.14
2014-15 315.00 318.67
2015-16 330.00 393.18
Bihar 2013-14 2150.00 1876.68
2014-15 1900.00 1942.90
2015-16 1925.00 2383.51
Chbhattisgarh 2013-14 700.00 643.10
2014-15 675.00 632.09
2015-16 675.00 874.43
Goa 2013-14 4.70 4.40
2014-15 4.82 3.57
2015-16 4.82 3.64
Gujarat 2013-14 2225.00 2082.06
2014-15 2200.00 2274.84

2015-16 2050.00 2131.06
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1 2 3 4
Harayana 2013-14 1950.00 1855.05
2014-15 1860.00 2005.03
2015-16 1860.00 2169.57
Himachal Pradesh 2013-14 63.00 63.93
2014-15 70.00 67.43
2015-16 71.00 73.31
Jammu and Kashmir  2013-14 145.50 135.41
2014-15 138.00 116.70
2015-16 132.17 158.65
Jharkhand 2013-14 260.00 167.54
2014-15 225.00 180.17
2015-16 225.00 239.31
Karnataka 2013-14 1550.00 1500.62
2014-15 1400.00 1542.23
2015-16 1370.75 1537.75
Kerala 2013-14 200.00 143.92
2014-15 170.00 135.80
2015-16 168.00 148.04
Madhya Pradesh 2013-14 1925.00 2300.66
2014-15 2000.00 2072.97
2015-16 2800.00 2483.66
Mabharashtra 2013-14 2700.00 2654.38
2014-15 2650.00 2577.51
2015-16 2700.00 2401.21
Manipur 2013-14 39.60 17.83
2014-15 29.00 22.94

2015-16 33.00 19.35
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1 2 3 4
Megalaya 2013-14 11.10 5.50
2014-15 3.35 6.02
2015-16 3.35 1.72
Mizoram 2013-14 9.00 6.05
2014-15 9.00 3.75
2015-16 8.73 3.50
Nagaland 2013-14 1.85 0.74
2014-15 1.74 0.64
2015-16 1.82 0.54
Odisha 2013-14 680.00 533.02
2014-15 600.00 506.39
2015-16 660.00 609.68
Punjab 2013-14 2640.00 2620.56
2014-15 2480.00 2735.30
2015-16 2650.00 3152.24
Rajasthan 2013-14 1800.00 1850.27
2014-15 1850.00 1848.65
2015-16 1925.00 2095.64
Sikkim 2013-14 0.00 0.00
2014-15 0.00 0.00
2015-16 0.00 0.00
Tamil Nadu 2013-14 1050.00 911.63
2014-15 1000.00 990.32
2015-16 1050.00 1140.78
Telangana 2013-14 0.00 0.00
2014-15 1423.00 1246.70

2015-16 1429.00 1334.78
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1 2 3 4
Tripura 2013-14 53.00 21.74
2014-15 35.00 21.80
2015-16 35.00 25.74
Uttar Pradesh 2013-14 6200.00 5938.30
2014-15 6200.00 6313.85
2015-16 5947.00 6013.29
Uttarakhand 2013-14 250.00 280.41
2014-15 250.00 281.71
2015-16 245.00 371.50
West Bengal 2013-14 1450.00 1250.11
2014-15 1320.00 1313.10
2015-16 1264.90 1486.81
Statement-I11
State-wise details of the production of the urea manufacturing
during the last three years
(Figures in LMT)
Name of Plants 2013-14 2014-15 2015-16
South-zone
Andhra Pradesh
NFCL-Kakinada-1 6.47 3.48 6.31
NFCL-Kakinada-II 7.80 5.83 7.11
StaTE ToTAL 14.27 9.31 13.43
Karnataka
MCF-Mangalore 3.79 2.51 3.80
StatE ToTAL 3.79 2.51 3.80
Tamil Nadu
MFL-Chennai 4.87 3.29 4.09
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Name of Plants 2013-14 2014-15 2015-16
SPIC-Tuticorin 2.86 4.92 6.20
StaTE TOTAL 7.73 8.21 10.29
South-zone Total 25.79 20.02 27.51
West Zone

Goa

ZACL Goa 3.76 3.63 4.00
STATE TOTAL 3.76 3.63 4.00
Madhya Pradesh

NFL-Vijaipur 10.06 9.51 9.90
NFL-Vijaipur Expn. 11.62 11.38 11.46
StaTE TOTAL 21.69 20.88 21.37
Maharashtra

RCF-Trombay 3.53 4.24 4.52
RCF-Thal 19.93 21.78 20.98
StaTE TOTAL 23.46 26.02 25.50
Gujarat

IFFCO-Kalol 6.00 5.97 6.01
KRIBHCO-Hazira 22.10 22.25 22.68
GSFC-Vadodara 3.22 3.52 3.61
GNFC-Bharuch 6.96 7.04 6.91
StaTE TOTAL 38.29 38.79 39.21
Rajasthan

SFC-Kota 4.03 3.97 4.01
CFCL: Gadepan-I 9.91 9.76 10.91
CFCL:Gadepan-II 9.51 8.76 10.35
STATE TOTAL 23.44 22.49 25.26
West-Zone Total 110.64 111.81 115.33
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Name of Plants 2013-14 2014-15 2015-16
East Zone

Assam

BVFCL-Namrup-II 0.71 0.98 0.66
BVFCL-Namrup-III 2.35 2.61 2.56
StatE ToTAL 3.06 3.59 3.23
East-Zone Total: 3.06 3.59 3.23
North-Zone

Haryana

NFL-Panipat 5.11 5.12 5.67
STATE TOTAL: 5.11 5.12 5.67
Punjab

NFL-Nangal-II 3.95 4.79 5.46
NFL-Bhatinda 5.60 5.61 5.48
STATE TOTAL 9.55 10.39 10.95
Uttar Pradesh

IFFCO- Phulpur 6.52 5.78 7.58
IFFCO- Phulpur Expn. 9.51 8.84 10.54
IFFCO-Aonla 11.03 10.47 11.33
IFFCO-Aonla Expn. 10.74 10.21 11.23
KFCL -Kanpur 3.13 6.41 7.17
IGF- Jagdishpur 10.36 10.22 12.08
TCL- Babrala 11.37 12.50 12.31
KSFL- Shahjahanpur 10.35 10.50 9.83
STATE TOTAL 73.00 74.92 82.06
North-zone Total 87.66 90.42 98.68
GRrAND ToTAL 227.15 225.85 244.75
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SHRI PALVAI GOVARDHAN REDDY: Sir, an Empowered Committee of
Secretaries in 2007 appointed by the then Congress Government, recommended for
revival of Ramagundam Urea and Fertiliser plant in Telangana. Even after nine years,
the foundation stone was not laid for reviving it. The second week of January, 2016 was
set as Muhurat to lay the foundation stone by the hon. Prime Minister, but it has not been

done.

They have said again on 7th of this month, the Prime Minister was going to lay the

foundation stone. But I am not able to understand when it will be completed.
The second thing is ..
MR. CHAIRMAN: What is your question?

SHRI PALVAI GOVARDHAN REDDY: I am putting. Sir, a total of 3,000 casual
labour and 450 permanent employees can be absorbed in the unit once it is revived. The
casual labour working earlier was removed as the plant was shut down. Now, there is a
demand that the Government must re-appoint removed workers once the plant becomes

operational. This is the demand of the workers' union also there. It is a genuine one.
Y TRy AT AT 9T B2
it gtas Mad= ¥E: § yu w1l
7t AT 31T HT907 7] HRY
i} geras Mads Y& W, § qo e gl

SHRI PALVAI GOVARDHAN REDDY: Will the hon. Minister assure on the floor
of this House that he would re-appoint all the workers who have been removed from the

Ramagundam plant? If not, the reasons may be given.

SHRI ANANTHKUMAR: Sir, there is a good news for the hon. Member, Shri
Palvai Govardhan Reddy garu, as well as, the entire people of Telangana. The decision
was taken long back in 2007. But we have started the entire process in 2014 after our
hon. Prime Minister gave a vision for making India self-reliant in the urea production.
Therefore, we also decided that we should proceed with the revival of the Ramagundam
Project. Actually, the NFL has 26 per cent of the equity share; the Engineers India Limited
will have 26 per cent share. We are having talks with SBICAP to have 11 per cent of
equity share and the Government of Telangana is also contemplating having 11 per cent
of equity share. Because of this atmosphere and support, I think we would proceed with

the foundation stone-laying ceremony of the Ramagundam project very soon. I assure
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that within 36 months the fertilizer plant would be ready, with an investment of ¥ 6,000
crores, and it would be producing 13 lakh metric tons of urea, which would be a great

bonanza for the people of Telangana and the southern parts of India.

SHRI PALVAI GOVARDHAN REDDY: Sir, I had asked a question about the labour
to which the Minister has not said anything. Could you give any reply, Sir?

SHRI ANANTHKUMAR: Sir, the Joint Venture Partners, that has been formed
would take all administrative decisions. Of course, it would generate a lot of employment,
direct and indirect. Together, there would be employment for not less than 4,000 people

at different levels in different places.
it wwTafer: £ 99 9=
sft geTag MaeH Y1 IR, 3R A FTa..

sft UTafY: 3MURT T2 B AT UL A MUHT Ahs FATIT AT ... (IGT)... 3T &
IR I8! [T 781 Y8 D ol ... (FALT). .. ATST, 3ATY 6 S1ST| 7] J2 G Aoy

SHRI PALVAI GOVARDHAN REDDY: Sir, my supplementary question relates to
part (d) of the main question, which talks about the revival of the Ramagundam plant that

produces urea and fertilizers.

Sir, the Government announced a reduction in the price of DAP, MOP and NPK.
The farmers felt very happy and thought that they would get fertilizers at a cheaper rate,
but when they went to the dealers, they found that there was no change in the price of

fertilizers; rather, the prices had gone up a little.
MR. CHAIRMAN: Part (d) relates to expected capacity, not to the price.

SHRIANANTHKUMAR: Sir, I want to answer this question, with your permission.

...(Interruptions)...

SHRI PALVAI GOVARDHAN REDDY: Sir, I have not asked him the full question
yet. ...(Interruptions)...

sft AUTAf: 39 fora=1 F9F 17 A el Ui "I part (d) relates to expected

capacity. ...(Interruptions)...

SHRI PALVAI GOVARDHAN REDDY: Give me a chance, Sir. [ have not yet asked

the complete question.

Here, the problem is that the decision of the Government is applicable only to
two PSUs, RCF and NFL, whose market share is less than five per cent; 95 per cent is

controlled by private fertilizer companies.
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MR. CHAIRMAN: What is the question?
SHRI PALVAI GOVARDHAN REDDY: Sir, I am putting my question.

Hence, I would like to know from the hon. Minister whether he would direct the
private companies to reduce the prices of fertilizers as announced by the Government

recently. If not, the reasons may be given.

SHRI ANANTHKUMAR: Sir, actually there is another good news for the farmers
of this country.

MR. CHAIRMAN: You are encouraging the hon. Member to ask more unrelated

questions!

SHRI ANANTHKUMAR: Sir, I beg your indulgence. I am doing it only with
your permission, because there should not be any apprehension in the minds of the
farmers as well as the people of India. In 1977, Chaudhary Charan Singh saheb had
reduced the price of urea by ¥ 30. Later, no Government could reduce the price of
fertilizers. For the first time, under the leadership of Shri Narendra Modi, recently, on
the 5th of July, we have reduced the rates of DAP, MOP and NPK fertilizers to the tune
of ¥ 2,500 per ton of DAP, that is, I 125 for a 50 kg-bag; ¥ 5,000 for one ton of MOP,
that is, ¥ 250 for a 50 kg-bag and for NPK, Rorae fafsra wre ssd %', we have reduced
¥ 1,000, that is ¥ 50 per 50 kg-bag.

The thing is, Sir, ultimately, the Essential Commodities Act comes into operation
and implementation at the level of the State Governments. Therefore, I have personally
requested by sending letters to all the Chief Ministers of various States that they should
enforce the Essential Commodities Act, they should also do seize, search and other
activities so that every fertilizer dealer and retailer in the country follows this MRP only.
Sir, not only the two Central Public Sector Undertakings but also all the manufacturing
companies have given an undertaking to the Ministry of Chemicals and Fertilizers,
Government of India, that this is the reduction in MRP rate of DAP, MOP and NPK. Sir,
because of this gift to the farmers - there is a good Monsoon also -- we only expect a super

harvest, super fasal for the farmers.
MR. CHAIRMAN: Now, Shri Prem Chand Gupta.
SHRI PALVAI GOVARDHAN REDDY: Sir, all companies... ... (Interruptions)...

MR. CHAIRMAN: No; please sit down. That is enough. 39 EERSIEY

3 9 T [T AR, BRI 931 8 UIYele & Y fertilizers BT quantity &1
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3MATIHT B, THH BIg QT I Tl T 3 HHAR SN BAR 370 firF 21 58 wer1 2 %
8 prices ¥ ®¥ fby &1 Ae’T AR & 91 Had 3T AN & HEH AT MY &, S
prices ®H PR I Bl ...(FAUM)...

it It 3T HaTd I8 1T

ﬁ%ﬂ?w:aﬁﬁﬁprices} on recordmmglﬁmmﬁﬁﬁqﬁ
gY g, afew a1 _g[%l?ﬂ # petroleum products & ST prices &4 gy g, I8 IFdT outcome
1319 AT T RTTHT S BH BRAT A1 AT, ST HH -] {1l 391 d)e | petroleum
products Hfparg Sﬁ—\’?ﬂﬂﬂ?%"@ DAP Wﬁﬁﬂiﬂg, any way.

%ﬁ'H'F[ S, o TR | qﬁm 3R Esﬁ fertilizers 31X chemicals @T use agriculture
T ST BT B, it is hazardous to health. H AT H3T ST & ACH H AT ARG 6 BAR
Hﬁ‘é’ 4t agro produce western countries 7 Q\‘Hﬁ advanced countries ST SITATH El'ﬁ?_&'
%, S sﬂﬁ export %Q ST %, ar reject G} %, RIfPH ITH chemicals BT excess use BT
2l

ST SN, H 3D A1egq A {3l Heled ¥ 3R ARPR A I8 ST A8l &, Hifd
T8 FIDI health BT FITA Tl 92 Al fruits WA T, S @I &, I1d W MR Aot
T %, I chemicals &7 AT excess use B &T %, Y I health hazards &1 dT T
3 ﬁs‘ alternative manure & U EE\T?; B fhar %, S organic 9lgq Bl ENEEESE
‘{\Pf gﬁm il organic Hdlg T T Jedl ST Nal %, fmﬁﬂ’ gﬁm H fertilizers @1 BIAA
e S e Bl

S} FUTIRT: 3T AT IO 7T &, 31 319 ST a1 G elliorg|

2} 591 T8 T[T HIGER, H AT HIETH H g8 G 918 g P western countries
H 3R advanced countries § Urea T DAP & 331 aX& & plants §& BId ST X8 & 3R 317 6
Y plants T B G0 B I8 81 31T Y plants TISY, Ffb MATIHAT ©, oAfhT w1
3ITAT §HPT DTS long-term solution BT &, H IR I ST ATET €

it 3T PR EAR i A I I Wi 7 954 AUl Farel Yol 2l 99 {6 d
BHE & T, TAN S H balanced fertilization & oY &% urea & 911 DAP, MAP 3R MOP
DI TG BIEHC, UISIe R D! Sl YU a8d WIRT B b AP ADHR ST TS|
T S9d %F;’ LR neem-quoting fortification of urea foBaTI Fortification of urea 9
ATSEIST slowly release 81 STIT & 3R JRIT & WU W B 81 W81 2| IE SF HIAS! HH
B © 3R SUTET B &I &l AU 21 89 Teb ATel H T8l B8 qebdl, QI-I1 ATel ol 3R
399 fortification & AT gH- I8 U foham © fob Tl d <1 &1 &1 B, IR T 99T § g9
$H §U, I8 |9 91d 2, Afh IFBT IBR mop-up B AT fHa BT < I 5P IR |
A IRHR 7 o7 foram a5 tefaguer g+ |ie 81 2, @1 TRER G& mop-up
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B oIl &, WifhT B8 Ul IR S [HAl Bl < BT B fhaTl R, TAR e 4 Sl
waste §d %, 39 waste BT segregate dY éﬁ, TR BR P ST compost A BT B WY
A Rk foaT & 3R 39 compost & foTg Ugell IR =it compost is an organic fertilizer.
There was no subsidy on organic fertilizer in the last sixty-eight years. This is the first
ever time the Modi Government has brought ¥ 1,500 per tonne subsidy on compost.
This is the third one. We have brought the rates of compost per MT to less than urea.
Urea rate is ¥ 5,360 and compost will be available in the range of ¥ 3,500 to ¥ 4,000.

Therefore, it will be an additional supplement for farms.

1. TVt Rig aga: A |arafa S, AR w5 S e STeT Bies 8k
AN Wics drotaed | frder o ST =i a1 5, S99 911 2 &b 6 AN+ 1Y Hoidhed
S BT &1 B &1 i § T g b 7 6 &l H A BIs Hl 39 W B 8] b 8T
T, Pact 3MTP GTHYS & AT F IAYSH § H1H 81 381 81 H MIP] g=ydTs <=1 A
o a1l TIREYR ¥ 371 Rie=am4 3631, AT IHS (oY TR 19 Bl ATaegehdl sikil
2, ol T IREYR | TgRe I/ BT PIs UTSY-AT8 & 31X 7 IHISH H 1 M9+ Fal fob
36 FEMI 3 HIolae TR ArSaR M S| Heied, § Jsian g {6 g7 aRfRufoar #
STE1 UTSU-TTgT Bl BIs AAT-UdT T8 8, STH H¥ 35 ASHI H HISTRIT AT UIQI? G
IR TP HIoTde IR 6 BOIR BRIS bl AT AT B! § IR T &Y H1Fd 7 9 8 STk &
feame & o <& 7, swfory 59 R # fEgwam # gRAT BT cost of production 350
< RT STeR T e & f241d 9 1 8T 21 G- O SexIed A1he ¥ 3Tl 98 180
SieR UfiT €4 & 29 9 e 3871 81 91 919 98 180 STolk & f2ad 4§ el 387 8 3ik &
gl 350 Sl & 19 ¥ TIR 1, A1 T4 9 & A1eg9 | B HIolaT viable BIFTI?
AR HAT S, H A9 e =1 A8 fob S Y Hroiaed i1, 319 RIsAT=Ir &R
fera, Yot & A1e 1 B P B (g1 ife Dls Hl HIoTae ©IIR 39 IR gTdeHT
& oY TRIR 21 &, AT 981 UTSy o189 e O dgd S difdh 39! Udl & 16 &S
HIoTded g9d) JIR B, ofdhd I 7 8 & BRI 48 US §, S© 1N B STl Bl
SITQHY? I Torw aram ==Y fyarer -y & o Fenes w31 R fob Iioiae viable 81 Adh?
1T B BAR HUR ST AT BT YR gg+ 1el1 ®, T 8T ke SI1eT MU, I Fae
H ARBR B F7 T 82

i 3 HR: AR AU FEIS Y, BAR 73 1. Tw=uTe (48 a18d i Huhi
Cg ﬂ%ﬁﬂ g 3R 3= wfcagor manufacturing P IR H W IHBRT A B A-IEd,
BIYR H HYR BICAIOR ARE [AHCS TP Wsde Ul 2, Sifd Hed T2l H SR
H W Bics Hoide i & 1T 31T ImRlY B 3R ST e Bicaror fafies ff e
ol SU 21 I8 SHRIRIGR H HIoiae o1 d1ed] 81 9ex BicarioR s f[afics
T IRYA H BICATISR Wi a1 Y PR &7 51 I 81 Al e BICAIoR HIARE
UHRTE, UfeaH! 9T § I8 9] (IR &1 71 81 98 I7d% IR 81 1 B ... (4T ). ..
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31, TV aTd e areq: 9 T B ... (@aum). .

N} SId HAR: T8 91 A &1 g81 19 81§ a1 81 e S &b 3a g1 R
G BT 9 IRGYI I8 9 b1 21 8F 3191 BT &1 H, TeTaR § 3D Blet IAIBheT 4
138 21 T8 TS SHIATSH B1 3 ATl Bl paol I Iof S 8T 31 AR I g
AT H BT &, AT 89 981 U, AT ToaR H UglT Blol 9¥€ BICATZOR Wiie ol 38
21 IS | Al 99 T g1 IHgsH H fl Sl BiEAsoR Wie g9 arell 7, S99 8H
HedlTdH | HiadrsT I, 3N Ursuars 9 9 o aref 2

#f} fererR yaare fAuTe: B9 aH AT 22

it 3T PHR: I8 I UISUATET o & oY 1 |iet A1f2¢ &R BiEAgeR wie
T & foI 9 e A el 91fevl I SRe e NIRTS B sHfelv &6 39 S 6l
comply HRAT TSl 81 AT Y8BT & fb 89 MREYR, IR iR e 4 <1 A9 19
HICATGOR wACH I dTcl &, S ol 1 H'l | ety S9F § qar = § &
Ul goic H, WRd TRBR A, SHERMR ¥ §fcqdl dd Udh 9 Ugvalis o &l a1
T @I 1 I IR TR IS B Sied Y - Aderd a8 IR US¥ 81, 98K 8, sREe 8
IT T 81, TS Hadl AT BiCAgoR ©lie gl Tl &I, dfcth T8 R Bicarsor wic ¥
&1, UTaR wiiew Al 81 3R SHd qg-wre Rt T &1 WY yde 811 89 91ed € o o,
e, IIYR, BX ST & forg Rict i, It arsts 99 211 oI oo, oreveTaTe oik was
H %, 9 &1 g8f W A1 81 $9d oy 89 Act East Policy & d8d 10 IR RIS BUY Bl
U TSIl oM dTel &, RTaedT SIIeTR 81 gl &1 §9 IR B Al 3% &1 g&l 5l 89
<1, BT AT H I8 UIgYars oM med AR I AHI VbR Yed 91 g9 Sl S WierarsT
DI UTSUATST ¥ IFeH B A 19 fent ok Afead @1, 1 MMF CMD, 314! Ta ffera
Pt I M et BT B, It & forg A1eT & SIRT foh SHBT B 50 TRRIT I ATy,
g 91 W BN &I § B1 89 SHD! W) BRIferee H= & IR H A X B1 3 F Soff 3R
I @1 BIS HH T2 ERMT AT S & AJcd H TR I BICATZOR wlied ol 3R HIRd
IR SFFET St 781, dfeh JRAT UFUIfET gl | ... (). ..

SHRI ANANDA BHASKAR RAPOLU: Respected Chairman, Sir,..

MR. CHAIRMAN: I would request for short questions and short answers from all

sides of the House.

SHRI ANANDA BHASKAR RAPOLU: Respected Chairman, Sir, at the time of
UPA demitting office, the fertiliser units were producing 230 lakh metric tonnes of urea
whereas now you are producing 244 lakh metric tons of urea, but at the time of demitting
of office by UPA the import of urea was just 70 lakh metric tonnes, whereas, now it has

reached 85 lakh metric tonnes.
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MR. CHAIRMAN: What is your question?

SHRI ANANDA BHASKAR RAPOLU: In the market, the indigenous urea
production is not that' attractive among the agrarian sector farmers, moreover they want
to have imported urea because of better quality. Is the Minister expected to assess the
quality of urea being produced in India so as to have our indigenous capacities enhanced

technically?

SHRI ANANTH KUMAR: Sir, in the last one year, because of the new urea policy
we have increased the production by 19 lakh metric tons without adding a single naya
paisa of investment and putting a new plan. This year, as the hon. Member has rightly
said, India has the highest ever urea production in the last 68 years, which is 244 lakh
metric tons. Actually, the requirement of urea is slowly increasing. When we took over,
it was around 307 lakh metric tons. Now it is hovering around 320 lakh metric tonnes
and because of better monsoon there will be a spurt. With regard to import of Urea, out
of 70 or 80 lakh metric tons that we import, 20 lakh metric tons is from Oman where
we have an agreement with OMASCO. And, we have an off-take agreement for twenty
years. Therefore, whatever is produced at an affordable cost will come to India. So, if
you remove the import component of 20 lakh metric tons, which is done through our
reverse SEZ there, I think, India's requirement or dependence on import will decrease.
And, once we become self-reliant through indigenous production, we need not import
Urea. Our production is the world-class production. I want to assure, through you, our
farming community, because they should not have any confusion, that our Urea or Urea
produced indigenously by our public sector undertakings and private companies is of

global quality and is at par with other countries of the world.
Policy to increase prices of urea by a fixed percentage

*139. SHRIMATI VIPLOVE THAKUR: Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether Government plans to increase prices of urea by a fixed percentage

every year, if so, the details thereof and the timeline for its implementation;

(b) whether Government plans to introduce Direct Benefit Transfer for fertilizer
subsidy to small, marginal and medium farmers in some States, if so, the details thereof,

State-wise; and
(c) ifnot, the reasons therefor?

THE MINISTER OF CHEMICALS AND FERTILIZERS (SHRI ANANTH-
KUMAR): (a) to (c) A Statement is laid on the Table of the House.



